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equipment that they bring in. Nor-
mally capital goods are not allowed
without the permission of the Govern-
ment, but, as I said, due to operational
efficiencies the existing capacity can
also undertake to refine more crude
0il. So, inidentally it was increas-
ing.

Shri Yallamanda Reddy: Have you
allowed that?

Shri K. D. Malaviya: From time to
time they have also been getting the
permission to import capital goods for
installation.

Explosions in Delhi
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Will the Minister of Home Affairs
be pleased to state:

(a) whether it has been possible to
trace the hand behind explosions of
bombs and crackers in Delhi; and

(b) how many arrests, if any, have
been made during the last two
months?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Not yet. The matter is under detail-
¢«d investigation.

(b) Two persons were arrested in
connection with the explosion which
occurred in Chandni Chowk on the
25th June, 1962; they have since been
convicted. Four persons, who were
found in possession of some crackers
containing prohibited explosives and
certain illicit arms were arrested
from a house in Kingsway Camp,
Delhi, on 22nd July. This case is
under investigation.
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Shri Bhagwat Jha Azad: What has
been the obstacle in the path of the
Government that after so many long

long months, it has not been able to
find any trace of such explosions?

Shri Lal Bahadur Shastri: I have
answered that question a number of
times. I have also indicated to the
House that in connection with a num-
ber of instances, many people were
arrested and a large number of them
have been convicted. Yet, these ex-
plosions have been continuing. We
have to pursue it further.
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National Integration Day

3227, Shri S. M. Banerjee: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the suggestion that
25th March, the day on which the
late lamented Ganesh  Shankar
Vidyarthi laid down his life for com-
munal harmony in Kanpur, be observ-
ed as National Integration Day was
discussed in the National Integration
Council;

(b) if so, whether a decision has
been taken in the matter; and

(c) if not, the reason for this delay?

The Minister of State in the Minis-
sry of Home Affairs (Shri Datar): (a)
to (c). No. The suggestion will
shortly be placed before the Commit~
tee on National Integration and Com-
munalism appointed by the National
Integration Council.

Shri S. M. Banerjee: I want to know
whether, before placing this sugges-
tion that the 25th of March be observ-
ed as Martyr's day, the Government
considered this matter and if so what
is the view of the Government.

Shri Datar: In fact, there was &
Resolution on this subject brought
forward by the hon. Member and then
1 assurej him that this question will
be considered in all its aspects. It
will be first processed through this
Committee and then it will go finally
before the National Integration Con-
ference,

Blast Furnace of Rourkela

+
{ Shri Surendranath Dwived
*228.{ Shri Bhagwat Jha Asad:
| Shri Bhakt Darshan:
Will the Minister of Steel and
Heavy Industries be pleased to state:
(a) whether the first blast furnace
of the Rourkela Steel Factory has
been completely repaired and com-
missioned to work;

(b) if so, since when;





